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MR. SPEAKER: Again, it is a
suggestion.

SHRI VAYALAR RAVI: We
want the Government’s view on the
three-language formula. (Interruptions)

MR. SPEAKER : The three-lang-
uage formula does not arise out of this
Question.

PROF. P.G. MAVALANKAR : Al-
though the hon. Minister in his reply
said that the Government has no such
proposal under consideration at present,
may I still ask him whether since In-
dependence, in the last 30 years, there
was any such proposal mooted in the
Home Ministry for reviving the All-
India Educational Service in view of
the fact that Service had certain ad-
vantages when it was in vogue before
Independence ? Secondly, may I also
know from the hon. Minister whether
in such ccnsideraicn for the revival of
the All-India Educational Service the
Hcme Ministry has been consulting the
Ministry of Education ?

SHRI CHARAN SINGH : The
question of establishing an All-India
Educaticnal Service at the Central level
was considered some 10 years ago. After
consideration of the replies received from
the various State Governments, the
proposal was given up in 1968. Since
then, there is no such propcsal under
the consideration of the Government.
As advised tcday, the Government does
nct propose to revive the questen,  The
suggestions made by the hon. Mcmbers
here will certainly be taken jnto consider-
ation. But they are only suggestions.

There is no ccmmitment on behalf of
the Government.

PROF. P. G. MAVALANKAR
What about consulting the Educaticn
Ministry ?

DR. MURLI MANOHAR JOSHI ;
May Iknow from the hon. Minister
whether various State Governments were
against such a proposal and whether the
Education Minisu1y also was opposed to
establishing an All-India Educaticna}
Service ?

SHRI CHARAN SINGH : Some of
the State Governments were in favour
of the proposal and others were cpp« sed
to 1t.

DR. MURLI MANOHAR JOSHI :
What about Education Ministry ?

SHRI CHARAN SINGH : 1 have
no information.
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SHRI N. SREEKANTAN NAIR :
The bringing in of more and more Mi-
nistries/Departments in the All-India
Services would naturally curtail the
freedom of the States. In view of that,
may I know whether the Government
will consider not to increase the All-
India Services any further ?

MR. SPEAKER : Itis a suggestion
for action,

Plan for more effective use of
Railways, Waterways and

Roadways
+
*755. SHRIMATI PARVATHI
KRISHNAN :
SHRI C. K. CHANDRAP-
PAN:

Will the Minister « f SHIPPING AND
TRANSPORT be pleased to state :

(a) whether Gevernment hes drawn
any prepesal to work out 2an integrated
and coordinated plen fer the me re otiee-
tive use of railways, watcrw:ys and
roadways ;

(b) what steps have been taken in
this directicn by the Railwiys which
remain the me st impertent medivm of
transpert 5 and

(¢) if there is no scheme as mentic ned
in part (a), the reasons therect ?

THE PRIME MINISTER (SHRI
MORAR]JI DESAI): (a) and (¢). The
formulatic n of a natic nal integreted i rd
coordinated pc¢ licy as betwceen diffcient
modes ¢f transpert for more  cffective
use « f each mode of transport is urder
consideration,

(b) A statement is laid ¢n the Tutle
of the Sabha.

Statement

The following steps hzve been tcken
by the Railways fcr premeticn o f tr: ffic
and to provide efficient and satisficary
service to the consumers :

(1) Keeping clise liaiscn with the
industry snd trade thrcugh the
Marketing and Sales Organisa-
tion set up on each Railwuy.

(2) Introducticn and expensicn ¢f
container services with a view
to provide an integrated rail-
cum-road service without any
handling enroute,
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(3) Introduction and extension of
Freight Forwarder Services
for collection of small consign-
ments for providing the advant-
age of a wagon load rate (eco-

| nomy of rate) to small traders;

(4) Introduction and extension of
Quick Trangit Service bet-
ween Specific pairs of stations
with guaranteed transit time ;

(5) Operation of street collection
and delivery service inimp-rtant
cities ; and

(6) ‘Railways’ financial participation
in the State Road Transport
Corporaticns set up by the State
Governments in order to achieve

coordination in the field of
passenger services.
SHRIMATI PARVATHI KRISH-

NAN : Sir, this questicn of integrated
transport poelicy hes been under dis-

cussiun for a lopg time. Today, the
Minister szys, the policy is under
consideration; it I give a question

tomorrow, it will be under active consi-
deration. After that, it will prbably
be under urgent ¢onsideraticn. Frem
the Statcment what I sec is that the rail-
ways have taken cerwin Steps. At the
same time, we are not given to understand
how far thiv arises cut «f the spproach
of an integrated transport policy where
by the railways could take over the long
route traffic and roads the short route
traffic and in this way sec that all the
corners ¢f the country are properly and
sufficiently served in terms of both freight
and passenger traffic. I would like to
know how far Gevernment has prececded
with the preposition of diverting long
route traffic to- railways and short route
traffic t¢ road.

SHRI MORAR]JI DESAI : It will
not take 1S many moenths as it has taken
years. That is all I can tell you.

MR. SPEAKER : What he says is
that it will not take as many months as
it has taken years in the past.

SHRIMATI PARVATHI KRISH-
NAN : I want to know how far.

MR. SPEAKER : Nv, no ...

SHRTIMATI PARVATHI KRISH-
NAN : I would like to know what plan
Government has for the development of
the inland water transport and how far
Government has proceeded on examining
and accepting thc recommendations of
the Inland Water Transport Com-
mittee.
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SHRI MORARJI DESAI : There is no
inland water transpert system es such.
That can come if cne comprehensive
Scheme of a canagl System covering the
whole of India is considered. That is
one such scheme which is a very big
scheme and it is under consideraticn,
Whether that scheme would be feasible
is being examined. If the scheme is,
found to be feasible then a proper inlend
water tranSport System can ccme intc
vogue. But it depends upcn whether
that scheme is feasible.

MR. SPEAKER : She wants to
kn-w about the Committee’s Report.

SHRI MORAR]JI DESAI That
Committee’s Report dces nct :hew
much.
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DR. HENRY AUSTIN : May I
know whether the hon. Prime Ministes
would look into or make an indepth
study of more intensive utilizaticn ct
our coastal shipping possibilities surrcurc-
ed.. on all three sides of our ccuntiy ty
water. Perhaps we could use in 2 m¢1c
intensive way the coastal shippirg. Feou
instance, for transperting  ccel  ficm-
Bengal to Kerala, by train, it tekes
so many days and so many bottlenecks
are there on the railway system, wherees
we could have more coastal shipping ard
many of the bottlenecks on the railweys
could have been avoided. Mey I kncw
whether the Prime Migister weuld Icck
into it in the context of an integrated and

L
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coordinated transport system as a supple-
mentary and. complementary transport
system?

SHRI MORARJI DESAI : That is
being  considered. Already some
arrangements are being made to transport
coul by sea. But then the sea transport
system becomes mere costly than the
railways. That also has to be considered.
Both have to be dovetailed properly,
and that is why the consideraticn has
to be done very carcfully.
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SHRI MOHD. SHAFI QURESHI :

" 'The Prime Minister, in his reply, has
stated that the matter is under considera-

tion. The fact is that this matter has
been under consideraticon for a long time.

The railways have been paying an

amount of Rs. 10 crores per year to the

Road Transport Corporation and uptill

now they have paid about RS. 45 crores

for bringing about cocrdinaticn between

rail and road transport systems. May

I know from the hon. Prime Minister

how these schemes have wcrked se far,

and whether he will now appeint a com-

mittee of road, railways and shipping

+t0 Bo into the whole question? Because
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it is an impoertant Question; st of the
salt carrfed from the west ccast by the
railways reSults in a high cost in the areas
which consume the salt. I want *o
know whether he is thinkirg of an
integrated plan to cocrdinate the efferts
of all the three ministriesso that scme
good results can be achieved.

SHRI MORAR]JI DESAI : I wish it
has been cvordinated esrlier by the hr n,
Member. Now we are taking time, but
we would not take as much time as he
had taken. That is all I can say.

Desk Officer Scheme

*756. SHRI LALJI BHAI : Wil
the Minister of HOME AFFAIRS be
pleased tu state :

(a) the date frcm which the Desk
Officer Scheme in  the various miniStries
has been intrcduced ;

(b) whether this scheme has resulted
in stagnation of prom~ticn for Assistants,
UDCs’ LDCs and Class IV employees
in the Central Secretariat ; and

(c) if so, the remedial measures
taken ?

THE MINISTER OF HOME AF-
FAIRS (SHRI CHARAN SINGH) :
(a)to (¢). As statement is placed on the
Table of the House.

Statement

(a) On the 18th January, 1973, the
decision ¢ f the Government accept-
ing in principle the introduction of
Desk Officer System was communi-
cated to all the ministries., The
ministries started converting some
of their secticns identified as
suitable fcr the change over according
to a phased programme on  the basis
of the guidelines issued ¢n the 17th
March, 1973. The conversion
process is still continuing.

(b) As the number cof posts of Desk
functicnaries f the level of Section
Officer has ircreased, the prcmotion
prospects of Assistants have gone
up. Theintroducticn of the scheme
would result in a reduction in the
number of prsts of Assistants and
UDCs. Promction prospects  of
UDCs and LDCs have therefore
been reduced to some extent.

As regards class IV, the Desk
Officer Scheme has not so far
affected their prometion prospects,
because even now sufficient number





